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COMMERCIAL TAXES DEPARTMENT

NOTIFICATION
9™ July, 2025

Notification No.- 04/2025 — State Tax

S.0. No. 28, Dated 9" July, 2025:- In exercise of the powers conferred by sub-section (6) of
section 39 read with section 168 of the Jharkhand Goods and Services Tax Act, 2017 (12 of 2017), the
Commissioner, on the recommendations of the Council, hereby extends the time limit for furnishing the return
by an Input Service Distributor in FORM GSTR-6 under sub-section (4) of section 39 of the said Act read with
rule 65 of the Jharkhand Goods and Services Tax Rules, 2017, for the month of December, 2024 till the 15™ day

of January, 2025.

2. This notification shall be deemed to be effective from the 10" day of January , 2025.

[File. No. Va.Kar/GST/02/2025]
By the order of the Governor of Jharkhand,

Ameet Kumar,
Commissioner,
Commercial Taxes Department
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